MAC CHARLES (INDIA) LIMITED

Registered office: 28, Sankey Road, Bangalore, Karnataka - 560052

CIN: L55101KA1979PLCD03620
Telephone: 080-2226 2233 / 2228 2828, Fax: 080-2226 7676 / 2226 2050
E-mail: secretarial@lemeridien-bangalore.com, Website: http://'www.maccharlesindia.com/
Recommendations of the Committee of Independent Directors ("IDC") on the Open Offer to the

Shareholders of Mac Charles (India) Limited under Regulation 26(7) of SEBI (Substantial Acguisition
of Shares and Takeovers) Regulations, 2011 ("SEBI (SAST) Regulations"}

1, |Date | January 06, 2017
2. |Name of the Tangel | Mac Charas (Indis) Limited
Emn;:lgny |

3. | Detals of the Offer Open Offer for acquisifon of up to 32,36 083 {hirty two lakh thirly six thousand eighly three) equity
pertaining 1o Targel shares of Rs, 10 (Rupees Ten only) each (‘Equity Share’) of Mac Charles (India) Limitad {"Target
Company Company” [ “TC"), from the PubBc Shareholders of the Target Company by Embassy Propesty

Developments Privats Limiled {{ha "Acquirer”) &l a price of Rs, 670 (Rupees S Hundred Seventy anly)
perEquity Share ("Offer Price’) { e "Open Offer”).

The Open Offer is being made by the Acouirer pursuant to Reguiations 3{1) & 4 and ather appiicabie
regulations of the SEBI (SAST) Reguiabons for substantial acquisiton of shares and voting mghts
accampanied with a change in controland managemant of the Target Company.

The Open Offer is nol condifonal on any minimum level of acceptance by {he Public Sharehaldersin
fms of Reguiation 19 of the SEBI (SAST) Reguiatons and is nat a competing offer in terms of
Reguiaion 20 of the SEB| (3A5T) Regulations. Further, thers is no differential prce being offered for

Offier Shares tenderadin this Open Offer,
4. |Name(s) of the acquirer | Name oftheAcquirer;
and PAC with the Embassy Praparty Developments Private Limilad
acquerer Parsons Actingin Conceriwith theAcquirer{“PAC"):
Jiendra Virwani
f, |MName of fhe Manager o :03 CapitalGiobal Advisory Private Limded
e offer 27 Magrath Road, Bangalore - 560025, Tel; +31 804241 0000; Fax: #9180 42410022

Contact Person: Satyanarsyana K
Email: Satyanarayana k@o3capilal com,
| Website: hitp: fwaw c3eapital com

6. |Membersaf the MName of Director DIN NO, Position
Commitiee of Mr, P.B. Appiah 00215646 | Chawpersan
independent Directars Ne, MRB. Puna 00007228 | Member
| Ms. Tanya Gindhar John 0664 1106 Member
. |IDC Member's T{:’b Al the members of the | DO ae dulyappanied mdependentdirectors an the board ofthe TC.

relationship with the TC | (i) Moneofthe membersofthe IDC:
(Director, Equity shares (a) haveany retations with the TC's other drectars; and
owned, any ather conkad | | ) hold any Equity Shares afthe TC.

redationship), if ary (¢} haveany contracts! retafionshio wit the TCother than their pasibon as directoralthe TC.
8. |Tradingin the Equity  |Maneof the |DC Membarshave traded inthe equityshares or other securitiesofthe TC.
shares/other securnties of|

the TC by |DC Members

4, | I0C Membars retonshp (i) Noneof fie IDECmembers:

with the acquirer {a} have anyrelationship with fheAcquirer ar the PAC,

(Dwector, Equity shares | (b} hakd any shares or other securites of theAcquirer;

oaned, any olherconad ! | (o) have anycantracts ( relationstip with heAcquirer orthe PAC

red gtionship), if amy,

10| Trading in the Equity | Noneol e IDC Members have traded in the eguityshares or other secunties ofthe Acguirer,
shares/other secuntes of ;

the acquirer by |DC

Members

11.|Recommendabion an the | The |DC bebeves thal the Open Offer i fair and reasonable and in accordance with the SEBI (SAST)
Open offer, a5 1o Reguiations.

whether the offer is far

and ressonable

12.|Summary of reasons | The DG has reviewed the Pubiic Announcement dated Octabar 21, 2016 (PA), the Delaiied Public
for recommendation | Statemen{published on October 26, 2016 {'DPS"), carigendum to the DPS pubkshed on December 01,
2016 {*First Corrigendum’), the camigendum o the DPS published on December 20, 2016 {"Second
Corrigendum’ ), the Drafl Letteraf Offer daled October 28,2016 {"'DLOF),
On Oclober2 1, 2016, the Acquirer entered into a share purchase agreement with Mr. C.B. Pardhanani
(one of the existing promoters of ha TC) (the “SPA") to acquire 96 16,952 (nmety six kakh sxieen
thousandnine hundred and filty twao ) Equity Shares of the TC constituting 73 4 1% {seventy three point
four one per cent) of the fully paid up equity share capital of the TC akang with complets. management
andconiral of fhe TC, The execulion ofthe SPA Inggered the requiramentforan open offer to fie Pubbc
Sharehalders of tha TC by the Acquirer underthe SEB{SAST) Regulations.
Lnder the SPA, the acquisition consideration was Rs. 670 (Rupees S Hundred Saventy only) per
Equity Share and therefore the Offer Price has been fived at Rz, 670 (Rupees Six Hundred Sevanty
anly) per Offer Share in pursuanttathe caleulaion under the SEBI {SAST Regulations
Based an the revew, the |DC is of the apinion that the Offer Price offered by the Acquirer o the Pubbc
Sharehaolders of the Target Company [being the highes! price prescribed) & in complance with the
requirements of the SEB1 (SAST) Regulstionsand hence s fairand reasonatie.
The Public Shareholders of the TC are advised {o independenty evaluate the Open Offer and take an
infarmed decison whether ornol i offer heirEquity Sharesin the Open Offer.

13.|Dstalsof Independent | Nons
Advisars, il any,

14. | Any ofher matter{s) 1o be | None
highlighted

Tothe best of our knowledge and belied, afiermaking prop er enguiny, the informiation contained in or accompanying this statement is, in &l
matenal respect, true and comecl and nol misleading, whether by omission of any information or athenwise, and incdudes Al he
information required to be disclosad by the Tamet Companyunder the SEBI (SAST) Reguiations.

For Mac Charles (India) Limited

G-

Mr. P.B. Aopiah

Chamerson = [DC
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